IN THE HIGH COURT OF ORISSA,

CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

.JApplicant

Date :

03.07.2025

Notified |

Court]amount

Case No.

to be
paid

1 MR SRHOO [51132/2025[03.07.2025 |LAA/61/2009 | v
2 [N K ROUT  [51133/2025(03.07.2025 [WP(C /10933/2019|7 | o
3 |N K ROUT  |51135/2025(03.07.2025 [WP(C)/3052/2004 |7 | SR
4 |P BEHERA  |51136/2025(03.07.2025 [WP(C)/37605/2023 |7 | SR
5 |B B ROUT  [51137/2025(03.07.2025 [WP(C)/15942/2024 |7 | SR
6 |s DasH 151138/202503.07.2025 [TRP(C)/94/2022 |7 | SR
‘7 ENADATI ‘51140/2025‘03.07.2025 C)/10612/2004’7 ‘ ‘U ‘
8 |C SWAIN 151141/202503.07.2025 |WA/557/2022 |7 | SR
9 |s cupTA 151143/202503.07.2025 |[RPFAM/169/2014 |7 | SR
10 |T K MOHANTY [51144/2025(03.07.2025 [WP(C)/27992/2021 |7 | .
11 |K C SWAIN [51145/2025(03.07.2025 |TRP(C)/473/2022 |7 | .
12 [PRNCHANAY 151147/2025003.07.2025  uB1acL/7316/2025(10 | e |
13 |N R PANDA |51148/2025(03.07.2025 [WP(C)/22220/2017 |7 | .
14 |A K RANA  [51149/2025(03.07.2025 |ABLAPL/228/2022 |7 | .
15 |T K MOHANTY|[51150/2025/03.07.2025 |WP ) /27994/2021 |7 | .
‘16 ONADATRA ‘51152/2025‘03.07.2025 /12938/2016’ ‘ ‘U ‘
17 |B MAHALI  |51154/2025(03.07.2025 |FAO/473/2005 |7 | .
18 |S K MOHANTY|51155/2025(03.07.2025 [WP(C)/7510/2007 |7 | v
19 |S K MOHANTY 51156/2025(03.07.2025 |ABLAPL/7823/2023 7 | U
20 |Y DAS 151157/2025(03.07.2025 |RSA/294/2013 |7 | v
21 |R K BEHERA |51158/2025(03.07.2025 [WP(C)/37605/2023 |7 | v
22 |K RASHID  |51160/2025(03.07.2025 |CONTC/8746/2023 |7 | v
‘23 iAiTANAIK ‘51163/2025‘03.07.2025 TRP (C) /182/2024 ‘7 ‘ U ‘
24 |B MAHALI  |51165/2025/03.07.2025 |FAO/474/2005 |7 | R
25 |s K SAMAL |51174/2025[03.07.2025 |CRLMP/487/2025 |10 | c |
26 |K SAHOO 151175/2025(03.07.2025 |CRLMP/461/2025 |10 | c |
27 |B RATH 151180/2025(03.07.2025 |CRLREV/69/2025 |10 | c |
28 |K SAHOO 151182/2025(03.07.2025 |MSA/25/2025 0 | c |
‘29 KHIROD 51190/2025‘03.07.2025 (C)/10808/2025‘10 ‘ ‘c ‘

KUMAR SWAIN




30 [N C SINHA [51192/2025(03.07.2025 |[WP(C)/16918/202510 | c |
31 |T K BARIK |51193/2025[03.07.2025 |WP(C)/16836/2025[10 | c |
‘32 NIy ‘51194/2025‘03.07.2025 WP(C)/16986/2025‘10 ‘ ‘c ‘
33 |N C SINHA [51195/2025(03.07.2025 |WP(C)/16944/2025(10 | c |
34 |P K SWAIN [51198/2025(03.07.2025 [WP(C)/13558/2025 |7 | v
35 |P K SWAIN [51200/2025(03.07.2025 [WP(C)/16233/2025|7 | v
36 |P K LENKA |51201/2025(03.07.2025 [WP(C)/9590/2025 |7 | v
37 |P K LENKA |51203/2025(03.07.2025 [WP(C)/9590/2025 |7 | v
38 |B K SWAIN [51204/2025(03.07.2025 [WP(C)/16859/2025 |7 | v
39 |A K MOHANTY [51208/2025(03.07.2025 |CRLA/856/2024 |10 | c |
40 |B MAHALI  [51214/2025(03.07.2025 |WP(C)/20867/2024[10 | c |
41 |I PANDA 151222/202503.07.2025 [WP(C)/1306/2017 |7 | S
42 | NAYAK 151224/2025/03.07.2025 |SA/156/2000 |7 | SR
43 |G PATRA 151226/202503.07.2025 [WP(C)/36605/2023 |7 | SR
44 |S NAYAK 151227/202503.07.2025 |[WP(C)/14305/2025|10 | c |
45 |G PATRA 151228/202503.07.2025 |WP(C)/34496/2020 |7 | SR
146 |B SRHOO 151230/202503.07.2025 |FAO/839/2019 |7 | SR
47 |T MOHANTY |51238/2025(03.07.2025 |WP(C)/33143/202410 | c |
[RABT ' ' ' ' ‘ ‘
48 |NARAYAN 51243/2025(03.07.2025 |WP(C)/9581/2025 |10 c
BEHERA
49 [P K DAS 151248/2025(03.07.2025 |[WP(C)/870/2025 |10 | c |
50 |P K LENKA |51251/2025(03.07.2025 |[WA/17/2024 0 | c |
51 |D NAYAK 151259/2025(03.07.2025 [WP(C)/11480/2025|7 | v
52 | ammor | |51261/2025/03.07.2025 WP (C)/14020/2025 |7 U
53 |B SRHOO 51267/2025(03.07.2025 |WP(C)/16799/2025 |7 éiéoo’3*l3 U
54 |B SAHOO 51268/2025(03.07.2025 |WP(C)/16500/2025 |7 é£80'3*4
55 |B SRHOO 51270/2025(03.07.2025 |WP(C)/16776/2025 7 ;£80'3*7
56 |B BEHERA  [51274/2025(03.07.2025 [WP(C)/17222/2025 7 | CE
57 |B BEHERA  |51275/2025|03.07.2025 [WP(C)/17165/2025 |7 | o
58 |B BEHERA  |51276/2025|03.07.2025 [WP(C)/17103/2025 |7 | o
59 |B BEHERA  |51277/2025|03.07.2025 [WP(C)/17251/2025 |7 | o
60 |B BEHERA  |51278/2025|03.07.2025 [WP(C)/17249/2025 |7 | o
61 |B BEHERA  |51279/2025|03.07.2025 [WP(C)/17248/2025 |7 | o
62 |B BEHERA  |51280/2025|03.07.2025 [WP(C)/17309/2025 |7 | o
63 |B BEHERA  |51281/2025|03.07.2025 [WP(C)/17307/2025 |7 | o
64 |B BEHERA  |51283/2025(03.07.2025 [WP(C)/17306/2025 |7 | oo
65 |B BEHERA  |51285/2025(03.07.2025 |[WP(C)/17303/20257 | U
‘66 v ‘51286/2025‘03.07.2025 CRIMC/1856/2025 ‘10 ‘ ‘c ‘
67 |B BEHERA  |51287/2025|03.07.2025 [WP(C)/17430/2025 |7 | o




68 |B BEHERA  |51288/2025(03.07.2025 [WP(C)/17432/2025|7 | v
69 |SUBAS SAMAL|51289/2025[03.07.2025 |CRLMC/2273/2025 |10 | c |
70 |B BEHERA  |51290/2025(03.07.2025 |[WP(C)/17442/2025 |7 | v
STHITI ‘ ‘
71 |PRAGYAN 51293/2025(03.07.2025 |CRLMC/2288/2025 |10 c
SUNANDINI
72 |P BEHERA  |51294/2025(03.07.2025 |[WP(C)/15189/2024 |10 | c |
73 |B BEHERA  |51295/2025(03.07.2025 |[WP(C)/17444/20257 | U
74 |B BEHERA  |51296/2025(03.07.2025 [WP(C)/17258/2025 |7 | v
75 |B BEHERA  |51298/2025(03.07.2025 [WP(C)/17264/2025 |7 | v
76 |B BEHERA  |51299/2025(03.07.2025 [WP(C)/17271/2025 |7 | v
77 |B BEHERA  [51300/2025(03.07.2025 |WP(C)/17095/2025 7 | I
78 |B BEHERA  [51302/2025(03.07.2025 [WP(C)/17100/2025 |7 | N
79 |B BEHERA  [51304/2025(03.07.2025 [WP(C)/17102/2025 7 | N
80 |B BEHERA  [51306/2025(03.07.2025 |WP(C)/17082/2025|7 | N
81 |B BEHERA  [51307/2025(03.07.2025 [WP(C)/17447/2025 7 | N
‘82 e ‘51308/2025‘03.07.2025 WP(C)/17334/2025’10 ‘ ‘c ‘
83 |B BEHERA  [51309/2025(03.07.2025 |WP(C)/17449/2025]7 | N
84 |B BEHERA  [51310/2025(03.07.2025 |[WP(C)/17450/2025 |7 | N
85 |T SWAIN 151311/202503.07.2025 |[WP(C)/17371/2025[10 | c
86 |B BEHERA  [51312/2025(03.07.2025 |WP(C)/17526/2025]7 | v
87 |B BEHERA  |51315/2025(03.07.2025 [WP(C)/17295/2025 |7 | u
‘88 T NANIAN ‘51316/2025‘03.07.2025 WP(C)/17821/2025’10 ‘ ‘c ‘
89 |B BEHERA  [51317/2025(03.07.2025 |[WP(C)/17298/2025 7 | CE
90 |D K JENA  [51318/2025(03.07.2025 [WP(C)/17410/2025(10 | c
91 |B BEHERA  |51319/2025(03.07.2025 [WP(C)/17300/2025 |7 | u
‘92 DR AN KOMAR 51321/2025‘03.07.2025 WP(C)/17282/2025’10 ‘ ‘c ‘
93 |M Das 151325/2025/03.07.2025 |[WP(C)/3043/2025 |10 | c
94 |P.K.MALLICK|51328/2025(03.07.2025 [WP(C)/17088/2025(10 | c |
95 |B BEHERA  |51329/2025(03.07.2025 [WP(C)/17242/2025 |7 | u |
96 |B BEHERA  |51331/2025(03.07.2025 [WP(C)/17244/2025 |7 | v
97 |B BEHERA  |51332/2025(03.07.2025 |[WP(C)/17246/2025 |7 | v
98 |P K BEHERA |51333/2025(03.07.2025 |ABLAPL/4367/2025 |7 | v
99 |s PRADHAN |51334/2025(03.07.2025 |CRLMP/453/2025 |7 | v
100 [PK MISHRA |51335/2025(03.07.2025 |CRLMP/515/2025 |7 | v
101 [P BEHERA  |51336/2025|03.07.2025 |CRLMP/547/2025 |7 | v
1102 |B DAS 151337/2025(03.07.2025 |[CONTC/1732/2025 |7 | v
103 |K RASHID  |51340/2025(03.07.2025 |RVWPET/86/2025 |7 | v
104 |A T NAYAK [51341/2025(03.07.2025 |[MATA/145/2025 |7 | o
105 |B K SWAIN |51343/2025(03.07.2025 |CONTC/8282/2024 |7 | o
1106 B SAHOO 151344/2025(03.07.2025 |CONTC/4736/2024 |7 | o
1107 |B SAHOO 151345/2025(03.07.2025 |CONTC/1244/2025 |7 3.00,3*3 U |




|plc

1108 B SAHOO 151346/2025(03.07.2025 |[CONTC/4737/2024 |7 | v
109 [P K MISHRA |51348/2025(03.07.2025 |CRLREV/74/2024 |7 | R
110 ;OEARANA 51351/202503.07.2025 |ABLAPL/6872/2025 |7 U

111 ?é%’ggﬁgﬁi 51361/2025|03.07.2025 |WA/638/2024 10 c

112 |S MOHANTY |51363/2025(03.07.2025 |CRLLP/167/2016 |10 | c |
113 |[s R BARIK |51364/2025(03.07.2025 |WP(C)/21729/2024[10 | c |
114 |s R BARIK |51366/2025(03.07.2025 |WP(C)/21727/2024(10 | c |
115 M R BARIK |51368/2025|03.07.2025 |[MATA/52/2025 0 | c |
1116 |A SRHOO |51370/2025(03.07.2025 |WP(C)/17389/2025[10 | c |
1117 R SAMAL 151371/202503.07.2025 |[WP(C)/17313/2025[10 | c
118 [ABHIJIT DAS |51372/2025(03.07.2025 |CRLMC/1599/2025 [10 | c |
119 M R BARIK [51379/2025(03.07.2025 |CRLMC/2636/2021 (10 | c |
120 D K JENA  [51380/2025(03.07.2025 |[WP(C)/14617/2023 (10 | c
121 |A K MOHANTY |51382/2025(03.07.2025 |WP(C)/29090/2022[10 | c |
122 [B.MAHALI  [51383/2025(03.07.2025 |CRLMP/749/2024 (10 | c
123 [P K JENA  [51384/2025(03.07.2025 |CRLREV/496/2022 [10 | c |
‘124 giE?J KUMAR 51385/2025‘03.07.2025 BLAPL/5910/2025 ’7 ‘ ‘U ‘
125 [B.K.PATI  [51386/2025(03.07.2025 |CRLMP/749/2024 |10 | c |
126 [B.K.PATI  |51388/2025(03.07.2025 |CRLMP/749/2024 |10 | c |
127 |A MOHANTY |51392/2025(03.07.2025 |LAA/53/2006 110 | c |
128 |A K MOHANTY |51394/2025(03.07.2025 |LAA/68/2006 110 | c |
129 |K C PANDA |51395/2025(03.07.2025 |TRP(C)/167/2019 |10 | c |
130 |R K SAHOO |51397/2025(03.07.2025 |[WP(C)/13026/2018 |10 | c |
131 [P K DAS 151403/2025(03.07.2025 |WP(C)/14824/2025/10 | c |
1132 |G JAYASINGH|51404/2025(03.07.2025 |BLAPL/5907/2025 |10 | c |
1133 |J. R. NAYAK|51407/2025(03.07.2025 [WP(C)/27571/2022 |7 | U |
134 [B. K. PATI |51408/2025(03.07.2025 [WP(C)/22989/2011 |7 | U |
135 |R. K. MEHER|51409/2025(03.07.2025 |CMP/1471/2024 |7 | U |
1136 |GOURAV DAS |51410/2025(03.07.2025 [WP(C)/10873/2017 |7 | U |
1137 |SARAT DASH |51412/2025|03.07.2025 [WP(C)/25379/2012 |7 | U |
138 EQEEQN payr |51413/2025(03.07.2025 WP (C) /14253/2023 |7 U

JYOTI
139 |RANJAN 51414/2025(03.07.2025 |WP(C)/17517/2025 7 U
NAYAK

140 ii&iiNgARIK 51415/202503.07.2025 |ABLAPL/5519/2025 |7 U

141 [P K JENA  |51417/2025(03.07.2025 |[WP(C)/18071/2025 |10 | c |
142 [K DANG 151418/2025/03.07.2025 |ABLAPL/7404/2025 10 | ic |

Total 11147

NIC




